Acquisition of Land for Railway Line

638. SH. KULDEEP VATS, M.L.A.: Will the Deputy Chief Minister be pleased to
State:-

a) Whether the land for laying down the Railway Line from Sonipat to Gurugram is
likely to be acquired by the Government in State; and

b) If so, whether there is any proposal under consideration of the Government to
provide equal circle rate to all the areas for their acquired land together with the

details thereof?

DUSHYANT CHAUTALA, DEPUTY CHIEF MINISTER, HARYANA

a) Yes, Sir.

b) No Sir, there is no such proposal of provision of equal circle rates to all areas of
acquired land is under consideration. For different areas, specific rates as applicable
are determined by the respective competent authorities for Land Acquisition
(CALA) for compensation of land acquisition as per RFCTLAR 2013 Act,

provisions extended to Railway act 1989 for different villages (area wise).
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